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Orders of the Tribunal

OA No. 247/2010
Date of Order: 19.01.2011

Mr. K.K. Shah, counsel for applicant.
Mr. M. Godara, proxy counsel for
Mr. Vinit Mathur, counsel for respondents.

Shri K.K. Shah, learned advocate appearing for the

;' applicant, seeks permission to withdraw this Original Application.

In view of the submission made by the learned advocate of
the applicant, permission is granted. Accordingly, this Original

Application stands dismissed as withdrawn.
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